219 Re: A.K. 47—Assault
Rifles

DR. (SHRIMATT) BHARATI RAY (WEST
BENGAL): Madam, I also associate myself
with his Special Mention. May I take a minute,
Madam?

THE DEPUTY CHAIRMAN: No. You have
associated yourself with it, and your
association is appreciated, by everybody, | am
sure, because this is how I can finish the work!

RE: AK-47 ASSAULT RIFLES LYING
UNUSED FOR WANT OF
AMMUNITION
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221 Re: Emergence of
Terrorism

"Production of defective ammunition—
From July 1990, Ordance Factory Chanda
undertook bulk production of a tank
ammunition. They have been found
defective.”

It is according to audit report 1995-96.

"Ordance Factory Board placed four
extracts between January, 1985 and July,
1989 on Ordance factory, Dehu Road for
manufacture and supply of 37,891 numbers
of a bomb to the Army and they have been
found defective.”

Then there is idling of equipment because
of defective contracts. Then there is supply of
defective wheel tubes. They are all affecting
our defence preparedness or they are affecting
our Army. Then another report says, "Inordinate
delay in repair of imported ammunition.” It is
stated—

"It is, thus seen that 34396 rounds of
imported ammunition valued at Rs. 30.76
crores, held in repairable condition since
1982 could not be got repaired before expiry
of the life of the propellant and primers.”

Then there is another one, "Non-utilisation
of radio equipment sets”. It is stated—

"The Ministry of Defence in October,
1986/September. 1987 placed orders on a
foreign firm for supply of 375 numbers of
radio equipment sets at a total cost of Rs.
41.39 crores and they have not been used.”
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THE.DEPUTY CHAIRMAN: Now it is
lunch hour. We have already taken three more
minutes. There are 12 Special Mentions and
one more Zero Hour submission. 1 don't know
whether Members want to speak.
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we have (o take up the clarifications on the
statement made by Defence Minister.

DR. BIPLAB DASGUPTA (West Bengal):
Let us complete the remainig also.

SHRI1 S. MUTHU MANI (Tamil Nadu): The
clarifications on the statement should be taken
up, Madam. We are waiting.

THE DEPUTY CHAIRMAN: That is what
1 want to do.

RE. EMERGENCE OF TERRORISM
IN PUNJAB AND JAMMU AND
KASHMIR
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